FORM G (FOURTH)
INVITATION FOR EXPRESSION OF INTEREST
M/S SRS REAL INFRASTRUCTURE LIMITED OPERATING IN REAL ESTATE AT HARYANA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with SRS Real Infrastructure Limited
PAN/CIIN/LLP No. CIN L65910HR1990PLC040431
2. | Address of the Registered Office SRS Multiplex, Top Floor City Centre, Sector-12 Faridabad
Haryana, 121007
3. | URL of website https://srsrealinfracirp.in/
4. | Details of Place where majority of fixed Faridabad, Rewari, Panchkula, Palwal, Rohtak (All places
assets are located are in State of Haryana)
5. |Installed capacity of main products/ services | Development and Construction of Commercial and
Residential Projects.
6. |Quantity and value of main products/ services | As per the available records, there is no operation of
sold in last financial year Corporate Debtor in last few years.
Number of employees/ workmen Nil
Further details including last available| The required details can be sought by E-mail at
financial statements (with schedules) of two | cirp.srsreal@gmail.com by submitting the confidential
years, lists of creditors, relevant dates for | undertaking.
subsequent events of the process are
available at:
9. | Eligibility for resolution applicants under| The eligibility criteria can be downloaded from website
section 25(2) (h) of code is available at: https:/srsrealinfracirp.in/
10. |Last date for receipt of expression of interest| 03-03-2026
11. |Date of issue of provisional list of| 13-03-2026
prospective resolution applicants
12. |Last date for submission of objections to| 18-03-2026
provisional list
13. |Date of issue of final list of prospective| 28-03-2026
resolution applicants
14. | Date of issue of information memorandum, | 02-04-2026
evaluation matrix and request for resolution
plan to prospective resolution applicants
15. |Last date of submission of resolution plans | 02-05-2026
16. | Process email id to submit EOI cirp.srsreal@gmail.com
17. | Details of the corporate debtor’s registration [Corporate Debtor is NOT registered as MSME.

status as MSME

: Sd/-
T Amarpal

Resolution Professional of SRS Real Infrastructure Ltd
IBBI/IPA-001/IP/ P-01584/2018-2019/12411

AFA Valid Upto 31.12.2026

Address: Plot No. 19, LGF, Hemkunt Colony, Greater Kailsh-1, New Delhi-110048

Date 16" February,2026
Place: New Delhi
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SMFG India Home Finance Co. L

(Corporate Off.: 503 504, 5" Foor, G-Block, Insipe BXC, BKC Vain Road, Bandra Kurla Complex, Bamlra 6 urbai- 00

l SMFG
Grihashakti

_sindiashetier INDIA SHELTER FINANCE CORPORATION LTD.

SALE NOTICE FOR SALE OF
——Wama Loams Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 |8 Ul (VLT {01 S0 4

Reg. Off. : Commerzone IT Park, Tower 8, 1st Floor No. 111, , Porur, 3

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-AUCTION SALE NOTICE OF 15 DAYS FOR SALE OF WOVABLE ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH
PROVISIONTO RULE 9(1) OF THE SECURITY NTEREST (ENFORCEMENT) RU!

Notice is hereby given to the Public in General and in particulr to the Borower(s) s Gualamer(s) Vst he ol ted immoatle
properties (*Secured Assets”) morigag o Authorised
Officer of SWFG India Home Finance Co, Lid. . nereiatte eferied ‘As is where

"IMPORTANT"

Sale of i f Security T
Act, 2002 (hereinafter referred to as “the Act”) read with Rule 8(6) of the Securiy Interest (Enforcement) Rules, 2002 (herelnafter referred to as "the
Rules’

Notice

hereby given to the public in general and in particular to the Borrower(s), Co Bormwer(s) and Guarantor(s) o thef logal he\r(s) or

Whilt care s taken priorto acoeptance of advertsing

o e Sacut crcon. te possesdon of e s beon Gkeh by th Buthored O of e Securcd oo hving 1 Reg ered Ofncs -6eh
Floor, Plot No 15, Institutional Area, Sec(or« Gumgram Haryana -122002, will be sold on “As is Where is”, "As is What is” and “Whatever there is” basis

copy,itis not possible tovertfy s contents. The Indian

on the dates mentioned below for re:

e sale will

)( ),
is”,“As is what is” and “Whatever there is” on the date and time mentioned herein below, for recovery of the dues mentioned herein
e and it erse and oher xpansas eroen s o reaation. 5 1 SMHFC Secures Gradtor o v Bortowe(5) and
‘Guarantor(s) mentioned herein below.

fakihe pIace ortoned e
[Foan Account Number /AP Numied] Demand Notice urs
And Name of Borrower(s) /| 13(2) Date & Amount|

Date and Type of Possession | Reserve Price
ymbolic Possession 09-122025| _Rs,

Resovorco | ote & teof
S| Name of the Borower(s o ’ I—
No. Tsmamargy A Descripionof the Properties Eamestioney| e e [suumse
posit:

Lan No. - 610839511174301 Residential Ews House No. B-713, Measuring

1. Deepchand Garg, /o, Mali Ram | 40.71 So, Mir § Siuated At Pocket -8, Sanik u.7ﬁ1w— Fer
1. |2 Kamia, Wio. Malr Fam Vinar, Meorut East - House No. 8730, West - 0 | 002028
3 Amit Kumar, /. istan & Vlige Aabad, North - House No. 733, [0 oMy

Chandra Gup: South - Road 4.50 Mirs Wide.

| _So-Porousns) MABMIE) 1 11-Sep.2026 And Rs.
LA11VLLONS000005135453 / 21.10.745/- (Rupges
AP-10311513 Ywerga—cne 2K Ton
Mrs. BHARTI DEVI W/O

DEVENDRA KUI Hundred Forty-five Only)

& Mr. DEVENDRA KUMAR

. 19,00,000/-
TOTAL OUTSTANDING as on | (RUPEES NINETEEN
as On Date 10-SEP-2025And
Rs. 21,10.745/- (Rupees Twenty-
e T s S PR
Hundred Forty-five Only) ShS0000 (R

Bid Increase
Amount_10000/- Thousand Only)

Dato and Time of
Inspection of the property|
16-03-2026 (Inspection
LAKH ONLY)  [Time 10:00 AM to 05:00 PM)|
EMD Deposition Last
Date 17-03-2026
Date & Time of Auction
18:03.2026 (Auction
ime 10:00 AM to 5:00 PM)

Express (P) Limited cannothe heldresponsideforsuch
contents, nor for any loss or damage incurred as
resultof ransactions with companies, associations or
indicuals advertisingin s newspapersor Publcatons.
We therefore recommend that readers make

Description Of The Immovable Property/ Secured Asset : Of The Property Is

Part Of Patta No. 82 Gram
North

necessary inquires before sending any monies or

saws Gp/Asawa The Readar Dis Siro 1) 307001 Adm e 1200 Sq.Ft. ommon Way,

A
~restPartOf Plot Bearing P:

Details terms and candmuns o the sal aro as below and the detls aro lso providsd in oudsscured cradtors websie al e

can also contact : Navoon Kumar Tomat, on is Hop, No. 7045850569, E-mall <
Wi Niloy Dey, on his Mob. 8655619157, E-mail : Niloy.Dey @grihashakti.com

Naveen.Tomar@grihashakti.com, and

L

Place Of Emd Depo:
307001. Authorized Officer

's Name and Mobile No.-Mr. Vinay Rana (+91 7988605030)

Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited.

n | Place Of Auction: Shop No G2 & G3, Krishna Complex, Near Sanjivani Hospital, Sirohi, Rajasthan

entering into any agreements with aovertisers or
othenwise acting on an averisement in any manner

For details and querics, please refer the enclosed Auction Sale Notice or refer our website hitps:/ /www.indiashelter.in or

SMFG INDIA HOME FINANCE CO. LTD.

y Rana, M.7988605030 & HIMMAT SINGH RATHORE, M. 8290680920
DATE: 16.02.2026 PLACE:

FOR INDIA SHELTER FINANCE CORPORATION LTD

Whatsoever.

ARKA FINCAP LIMITED

Place : Meerut, Uttar Pradesh
22026
Regd. Office : 2504, 25th Floor, One Lodha Place, Senapati Bapat Marg,
Lower Parel, 400013 Maharashtra, India

DEMAND NOTICE

NOTICE UNDER sEcnoN 13 (2) OF SECURITIZATION AND RECONSTRUCTION OF FINANCIAL
SETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
I, the underslgned belng the authorized officer of Arka Fincay ited ("AFL"), hereby give the following notice to the
below mentioned Borrower(s) who have deliberately failed to discharge their legal and contractual iability(ies) i.e.
defaulted in the repayment of the loan amounti.. principal as well as the interest and other charges accrued thereon
under the Loan against Property advanced/granted to them by Arka Fincap Limited and as a consequence thereof,
the said Loan(s) have become Non-Performing Assets (NPAS) in the books of the AFL in accordance with applicable
RBI regulations. Accordingly, Demand Notice(s) were issued to them under Section 13 (2) of and

TION SALE NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
E-Auction Sale Notice For Sale Of Inmovable Secured Assets Under Thesecuritisation And Reconstruction Of
Financial Assets And Enforcement Of Security Interest Act, 2002 Read With Proviso To Rule 8 (5) And (6)

FORM G (FOURTH)
INVITATION FOR EXPRESSION OF INTEREST
M/S SRS REAL INFRASTRUCTURE LIMITED
OPERATING IN REAL ESTATE AT HARYANA
(Uit Rekstion 364 (1) o e Ineotvahey s Dankrysiey (Teokisnty
Resolution Process for Corporate Persons) 2016
RELEVANT PARTICULARS
7S Real nirastructure Limited

6 un scingins copacity s e of EARC musrsuzn (roroato rfomed 55 “EARCY) pursuent 0 e Assignment Agroomont
Secton

it respect o e e e almm vith umenymg secumy interests, quarantees, pledges have vested in EARC i respect of the fnancial
iled by the Borrower(s) and E/ ll s rights as the secured creditor.
foriepiheas dos ey gen o me puble n el and  partclar o the B

Reconstruction of Financial Assets and Enforcement of Securiy interest Act, 2002 and rules there-to (* SARFAES!
Act’), on their last Known addresses through Registered Post but the notices could not be served to all of them
for various reasons. As such the said Borrower(s) are hereby intimated/put to nolice by way of publication of this

and Guarantor (s) that
which the Authorized Offcer

T [Name o1 e carparate debar aiong i
Read With Rule 9(1) Of SECW"Y Rules 2002. PAAVTILLP ho. N | GIN L65910HAT990PLEDA4IT
)has assigned th ompany Limited on SRS tpls, Top oes Clty Cente,

7 |mmess of e Reqiétered O,
| Sectoe-12 Farigaba Haryana, 121007
URL of website his:ifsrs galinfraci i/

5
Detais o1 Pme WhrE maagorty of e | Fardanad, Rewan Panchia, Paiwal
ag3els are ocated Fiohtak (8 places e in SHale of Haryana)
5 [Wsiled caumy o maln progucTs! Development and Consiiuction ol
services

Projects

(AO) will be sold on “As is where is”, “As is. Mlzl is”, and “Whateve lheve is” basis, for recovery of the amount
1o EARC together wilh further interest and other expenses/cosls thereon deducted for any money received by CEARC fom Borrower(s) and
‘Guarantor(s). The Reserve Price and the Eamest Money Deposit are mentianed below for the property.

Demand Notice to clear their entire outstanding dues under the Loan against Property facilty(ies) availed by them DETAILS OF SECURED ASSET PUT FOR E-AUCTION: i T
from AFL against securities created by them in favour of AFL, the details of which are specified hereunder: T En P e & [Furtier de I8y i M T AT
il S lame of Borrowe Trust 5 TN
TOAN BORROWER(S) PROPERTY DETAILS ‘DEMAND NOTICE DETAILS No.| Nof Name of the Co-BomowerlGuarantor L 0"9:1'4';;!'2';“ PriceINR | Deposit (EMD) [finaina Stateents with schegales) of | mail &l cip.Srsreak@ oml.com by
Selling Institution | ason inINR | years, ksts of i selgvant gales fsubmitting the confidential undertaking.
ACCOUNT NO.|  DETAILS AND NPA DAT 1 v fe Mt
2 - WD i or subsuquent eveds of i process are
2002031771 |BORROWER: | All that Piece and Parcel of the properly | Rs. 2,16,82,759.59/- (Rupees DBCOVTEN, e [eize 3t
Mis. SHANAYA  [bearing Entire Fourtn Floor with rooff|  Two Crore Sixteen Lacs 1 | DBCO104ON and o M Gurbachan | EARC N R [T P I o = z
ENTERPRISES | terrace rights of Free Hold Built up Property | Eighty-Two Thousand Seven DBC023%NInd Mr. Bayant Singh, | TRUST| ®386,60.005.41 | 265,00,000%| 26500001 | 02, 1100 soclon 2512) () of ot s avatabie a: | from wabsi b frsralnfracip.
co- bearing No. 22, Land area measuring| Hundred and Fifty-Nine and usindBank | M,s Inderjeet Kaur, Mortgagor: | 2 Al
BORROWERS: [200 Sq. Maters, Situated at DDA Colony, | Paise Fifty-Nine Only) Limited s Bachan Dhoplur Depot i
1. Mr. SAURAV | Chowkhandi, Meera Enclave, New Delhi | pamang Notice Date : [ PROPERTY DESCRIPTION: Al thal piece and parcel of Property bearing No. WZ-62-BIE, (New No. G-17), area measuring 133 sq yards, outof | | (77
ANAND 110018 along with one servant quarter 6 X 0910212026 total area measuring 266 54 yards out of Knasra No. 1439, stuated in Villge BasaiDarapur, Sharda Puri, Dehi-110015, . ==
2.Mrs. NAMITA ~ [6'in siilt area, with common use of it and ’ D RTANTNEORMATION RECARDNRUCTIONPROCESS s T
ANAND three car parking space on ground floor at NPA Date A A AL T A
. . 03/02/2026 1.EMD Demand Dvans (DD) shall be drawn in favor of “EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED - EMD ACCOUNT"|
stilt parking space. payable at M 13. 28-05-2026

Cuariy el s o he avalabl rEcords. s .10
services sulrﬁ I last financial year aperation of Carporate Deblor in last few
o

This substituted service/publication of Demand Notice(s) is being made as per the provisions of SARFAESI Act.
The above mentioned Borrower(s) are advised to make the payments of all the amounts mentioned above along
with Other Charges as applicable thereon, within 60 days from the date of publication of this Demand Notice failing
which (without prejudice to any other rights and remedies available to AFL under the terms of Loan Agreement and

2.EMD Paymems maae thiough RTGS shallbe to : Name of the Account No. EDELWE

I COMPANY LIMITED -
ENMD ACCOUNT" Account No : 000405158602 ; Name of the Bank - ICICI BANK ; IFSC Cod : IFSC ICIC0000004

ia [oate nususmmmnmn mem
lwvs-srxunm

3. Last Date of Submission of EMD Received 1 day prior 0 the ate of auction
4. Place for Submission of Bids 151 Floor, Edelweiss House. off CST Road, Kalina, Mumbai400098

applicable laws including without limitation further steps for taking possession of the Secured
Properties specified above and subsequent salelauction of the same towards recovery of the oulslandmg foan
amounts, shall be initated under the provisions of Section 13 (4) of the SARFAESI Act. The

5. Place of Auction (Web Site for Auction) E-Auction (hitps/iauction.edelweissarc.in)

miu rasgecive
i

m
e ot s O g Al

6. Contact Person with Phone No. Customer care: 1800 266 6540

Details e Geblor's [Comorate Dabor s AT rapistered 35

and/or any other person acting for and on their behalf are also advised not to sell, transfer, dispose of, allenate,
‘encumber and/or create any third-party rights or interest in any manner in the above-mentioned Secured Properties
mortgaged in favour of AFL on first exclusive charge ba

The borrower’s attention is invited to provisions of sub-s section (8) of section 13 of the Act, in respect of time
available, 1o redeem the secured assets. You are further requested to note that as per Section 13(13) of the said Act,
you are restrained/prohibited from disposing of or dealing with the above Secured Assets/Morlgaged Properties or
transferring by way of sale, lease or otherwise of the Secured Asset without prior consent of AF!

“Any ho contravenes or abates contravention of the provision of the SARFAESI Act or Rules made there
under, shall be liable for all the consequences including imprisonment andjor penalty as provided under the Act.”

7. Date & Time of Inspection of the Property | As per prior appoiiment

f he sale, please refer (o th e i
Sdi-Authorized Officer

For Edelweiss Asset Reconstruction Company Limited (Trustee of EARC TRUST SC 420}

fx Edelweiss

Sals tgagad o FL FLHEL] Gaporse Offa s Pt N 8. yog Ve, Phase-F, o 72015
, Ne

WISHE |uasi

Sdi-
Amarpal

Ltd

IBBIIPA.DD1iIP/ P-01584/2018-2019(12411
FA Valid Upto 31.12.2026

Address: Plot No. 19, LGF, Hamkunt Colany,
Greater Kailash-1, New Delhi- 110048

Date 16th February, 2026
Piace: New Delhi

International Asset Reconstruction Company Private Limited
Corparate Office: 4401, 6ih Flor, Z|5 mnum Amlgn Kurla Rzad,

PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

[UNDER RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002] NOTICE FOR SALE OF

In case of discrepancy in translation, the English version shall prevail. hot] khand, Go nagar, Lucknow|
elhi Sd-Authorised Officer it et act 2081 Whrsi Andheri {East) Mumbal 400 083, Regi DLF Soum
- 16/02/2026 ARKA FINCAP LIMITED Whces (AL} of IFL-HFL i lssued | 1 Court, s.\a:a\ New Delhi |1UU17CW% una&sﬂvzmmcnw:
I wiha ISBASIS, AS IS WHAT IS BASES AND WITHOUT RECOURSE BASIS” ot E: enforcomen@iare coin - Websile : wwwiare eoin
LHFLS
K’rIOSKa r - S - e s - Notice (For Immovable Property} Rule 8-1)
Group ccmpany hl-m-i!w Date and Amount Secured Asset Possassion Price Whersas, the undersigned being the Authorized Offcer of International Asset
Buarartor(s) 24020 Al (hat part and paresl of o 08i0312022 Ra. 3000000 Reconstructon Company Privals Limiled acting in i capacity, 26 1ustee of RetCo-6
The mark Kirloskar'in the SEatus fng is owned by Kirfoskar Prop W Radash ’.mmu@uﬁ pvapen'te;m; Plotan Knastal Toi Dutstanding As | (RHPe2s Thtes Lakh ereinaler
ata | foe Lokh Tueaiy B8 145"35 e masirng 85055 nly) Reconsiucton of Financial Assaks and Enforcamentof sﬂcmy Interest Act 2002
Mrs. Pocram su mirs., Ward Faizullag Rs. 1344724 60 (Rupees|  Earnest Money
INDIA SHELTER FINANCE CORPORATION LTD. Knara oM O e, Lusknon| o 5t Pty o | DeposEND) ST TIOFS s Lt 15yt o o s o it i, e
Home L ram, H-rv-ni-lﬂﬂﬂ- (Prospact No Rm”;{;ﬁ,ﬁ; m ! Pincode 226007, Ut Peadesh | Thousand Seven | Rs:30000.0.0% (Rupses and interest of HOFC are now vested with [ARC in vainen of the below meniioned
Plot No- 57 To 60, 2nd Floor SquareMarket, 5001, Singk ) Thenty Thotsand Hindred Twenty Four | Thi, Thoasand Oy |, 95032028 at Ioan account. Thus, IARC has now became ent we- from you being the
PIySwres 15t Floor, Red Road, Shraddha Nand Chowk, Kurukshetra, Harvana 136118, , 1st Floor, Sco 15, Ambalav d, Zirakpur - ‘and Sy Pase Oniy) 11:00 hrs 13,00 hrs | (nereinafier collectively
Tomake onsbom comand | | 61 088 1 ‘bovTome:s) h ot s Alngulih st Tht I evercis of

powers confened under section 53[2] reau with Rule 3 of the Security Interest
. HDF 29.06.2022 caling upon

MR./ MRS. SAMAY VIR S/O MR, GIRRAJ
SINGH, MR./ MRS. SATPAL S/0 MR. SAMAY
VIR, YUVI ENTERPRISES C/O MR./ MRS.
SATPAL S/0 MR. SAMAY VIR

Hundred Ninety Two Only)

Of Property: All Piece And Parcel Of Jamabandi Year 2018-19, Khewat No-372, Khatoni No-404, Khasra No-
18//24/4, 29//3/2, 4/1, 7/1, 8 Kite 5 tadadi 26 kanal 09 marle k 196/4761 part bakdar 1 kanal 0L marle 07 sarsai Waka Moja
Mukundpur Hadbast No-271, Sub-Tehsil-Shajadpur, Tehsii-Naraingarh District Ambala, Haryana, BOUNDARY:- North: House of
Banarsi Dass, South: House of Rajpal, East: Road, West: Rakba of Banarsi

Rs. 666587.50/-
(Rupees Six Lac Sixty Six Thousand
Five Hundred Eighty Seven and Fifty
Paise Only)

HLI Symbolic | Rs. 7,00,000/-
MRS. BABLT W/O SOHAN LAL, MR. SOHAN Possession | Rs. 70,000~
LAL S/0 JAGDISH CHANDER, MR.SOHAN
LAL S/0 JAGDISH CHANDER

C/O SOHAN LAL TRANSPORT

I Pi propet Sq. Yds. .e. 2.6 1
0f 03 Kanal 11 Marla comprised in Khewat No. 931 Khatoni No. 1092 kitte 09 Vide Jamabandi for the year 2019-2020 Situated at
Village Hatt Tehsil Safidon Distt. Jind. And vide Registered Transfer deed vasika no.2384 Dated 30-10-2024 registered In the office
of S.R. Safidon, BOUNDARY:- East:- 15 Feet West:- 15 Feet House of Ishwar North:- 49 Feet House of Banarsi South:- 49 Feet
House of Wazir

LAHSVLLONS000005144828/AP-10327157 12 os znzs Rs.836777/- (Rupees
MR./ MRS. BASANTI W/O Mr. MANGE RAM, irty-Six Thousar
MR./ MRS. MANGE RAM S/0 MUNSHI RAM Szven Hundred Seventy-Seven Only)

Rs. 12,00,000/-

Symbolic
Possession | Rs. 1,20,000/-

ion

Description Of Property: All Piece And Parcel OF property n STOS/NEW/14 bearing Khewat no- & Khaonino. 6 Khesra ro-
273[7/1(7-2), Kta 1land 7 kanal 2 Ramnagar colony
Ratia under MC limit Di 125051 BOL 2 P perty of Khata Ram,
South- House of Jagi, Nort Self Merged Property

oem Kumar,

I.AllVI.I.ONSWWDSD77355/AP 10187936 |12.08.2025 Rs.1185702/- (Rupees
Mr./ Mrs, Usha Devi W/o Prathvi Raj, Mr./ | Eleven Lakh Eighty-Five Thousand
Mrs. Prathvi Raj S/o Dharm Pal, Mr./ Mrs.  [Seven Hundred Two Only)

Symbolic | Rs. 11,00,000/-
Possession | Rs. 1,10,000/-

Kuldeep Kumar S/o Prathvi Raj
Description Of Praperty: AllPece and Parcel of Jomabendi Year 2020-21, Khewat / Khatoi No-169 / 188 & 189, Khasm No-
tarle: No-
5, Yamuna, Nagar, Haryana-133204. 3 I Nortr-Rasta 27Ft,
South-Subhash

[Terms and conditions: 1) The prescribed Tender/ Bid Form and the terms and conditions of sale will be avallable with the
BranchiCorporate Office: Branch Office: Plot No- 57 To 60, 2nd Fl above Icici Bank), isar-
Haryana, Pin- 125001, Singla Ply Stores, 1st Floor, Red Road, Shraddha Nand Chowk, Kurukshelra, Haryana - 136118. , 1st Floor,
5co 15, Ambala Road, Zirakpur - 140603 between 10.00 a.m. 0 5.00 p.m.

g day. prop
ot be sold below the Reserve Price. 3) All the bids! tenders submitted for the purchase of the above property/s shall be

IMMOVABLE PROPERTY/S MORTGAGED WITH INDIA SHELTER FINANCE CORPORATION (ISFC) (SECURED A y
CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND TR
Oy I penEsT ACT, 2002 heirlegalhei 1, For garicoafing in e-aucion,Inlending bidders raquitad fo regiler thei detal wih the Service Praidar hltos: wars, ifonehorti.com , well in Loan o, Tl
representatives that the below described immovable property/s mortgaged/charged to the Secured Creditor, the posses of TR e Y]
which has been taken by o Auhorized O f SFC (secured edion. wilbosold on 17:632026 (on“AS S WHERE 15" S Upenpamien.| Farm (E-Sig ol
WHAT IS and "WHAT EVER THERE IS' basi for rocovary of oulslandlng duss fom bolow mantoned Eorowers, Co-| | iy Sombnges, 535316500 33TAGE W22
uarantors. y GTB48EE0 GG 2905 2022
EVD Plbiic Auclion shail be submitied Oifcer of ISFC on or efore 14-03-2026 i A A M 7
D Cheae /[RTGSINEF T ot Brancmcammane Office. Plot No- 57 To 60, 2nd Floor, Kamia Nagar | |3 The suscesshil e shoui saposil 25% o e bl aman (afer wilhin 24 hours of e e T 2 i i
), Red Square Market, Pt 125001, Sngl Py sores, st Hoor, Red Road, Shiaciha Nand Chowk, hilance 75% of he bid amount wilin 20012 putc 0 general 1l e Undersined s laken Dossession of e propery descrbed e
Kncon, Haryane 136118015 Hodr, 50 15, Ambola Road, 1okt - 140803 prestribed mosacigaymani, beiow It ewsecoa of powers sorfared on him under Secten 1104 of he sad Actrsad wen Ruie  of
Loan Account No. and Name of Date Of Yo i 3 y on 10.02.2006: The
orrower(s)/ Co- Borrower(s)/ Demand Notice (Under Constructive
‘Guarantor(s)/Legal Heir(s)/Legal Rep.| Amount As On Date hysical) 5, Tl submitthe LHFL. wil be subject 10 the charge of WWRC for an amount wen Aurher interest and Chiarges Inrecn, a5
LARHVLLONS000005138878/AP-10316636 | 14.07.2025 . Rs.825148/- (Rupees | Symbolic | Rs.7.50,000- | | ¢ : — =T =
MRS, Neelam W/O Sunil, MR, Sunil S/0 | Eight Lakh Twenty Five Thousas Possession | Rs. 75,000/~ s 4 ’ 2 oan ue a5 an
detals, help procedure and odline vaining on e-austin prosgesiive bders may cartact th service provder E mal 0~ austion Hg@it oom,
Partap | e Forty Eight Dnly) oty e ! o " BiTra 56,850 26k w022
Description Of Property: All Picce and Parcel of Part of p 2, Knata no. 80 to 100, 8 taperly callIFL HFL toll e 1 1800 2672 499 o 29,30 s o 1800 hes GIE3ED 3.,4 571 0L
Sarsai (337 5 yards), stuated at vilage Jhamola Tehs! Julana, District Jind as per e e 0. 954 dated 06. a0 " - 022070
BOUNDARY: East—Gali perty of Sh. Rajbir 3 o e 1428005 nmm-n Lok Faty Twa Thinsand Sis Hundrea Rugees ard
HL R - (Rupees|  Symbolic | Rs. 12000001 | P 7 3y oeiielIFLHFL ERhy-Four Paise Only)
MR./ MRS, JAIBATI W/O MR. SAMAY VIR, T=n Lakh Forty Five Thousand Five | Possession | Rs. 1,20,000/- b | | Thenorawarsatinton's m.smwwm umsw\m-semm\marmum uarnam.\'mg boerower
ARC fogathar

12.AQ taserves i
dispute n encsriAuction, s decsion of AOi IFLHFLwil be final

15 DAYS SALE NOTICE UNDER THE RULE 4 SUB RULE (1) OF SARFAESI ACT, 2002

The Borrawet are hereby nobéad 1o say e sufi as menlimed above akng wih ug-c-dal inlerest and ancilaty expunses befs the cats ol

Terderiuction.

any reasan hereaf, In case of any

'SaF, Autharssed Offier, For UL Homa Finance L.

Piaca - Licknaw | Date - 10-02-2026

e pros
f}‘-\l‘,‘amu freprlag el

a1 Pl Na 84, Udyog Vi g LTS
a0t e o Saubisli !Azenm of
s e huorzed Ofiar (A0

e o v o mmsnalwnewhmm«ra-um “IARC and o)
Huthar step shat i taken by TARC forbiansi

Description of the Secured Asset (Inmovable Property) Enre. rst oor wihotd eclierece fight
g ooveced atea 55,90 50, Ms. Bult o e land of Piot bearing No 137 area measuring 99,35
s yards| approx B3.07 sq s oul of Khasra no. 83, In e coony known as “Sarjoervan esile *
situstd In ha revanue esiaie of vilage Sk Knurd. pargana Jallabad Tehst Vodinager Distict
Ghazabad

o aesistance, 4
s, Mondeyta Frday,or email us atenforeemenl@iare .
Date, 104

10,00 A 20l

Authariesd Signatory
2025, Place, Mumbal For Intemational Asset Recansiruction Company Private Limited

SAI CAPITAL LIMITED
Regd. Office: 625, GROUND FLOOR, RASVILAS SALCON D-1,
SAKET DISTRICT CENTRE, SAKET, NEW DELHI, SOUTH DELHI 110017,
{CIN: L74T10DL1985PLCORSTST), E mail:cs@saicapitalcoun,
Ph.: 01140234581 Website: cain

NOTICE TO SHAREHOLDERS
SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER
REQUESTS OF PHYSICAL SHARES
It is hereby informed that pursuant to SEBI Circular No.
HOI38/13/11(2)2026-MIRSD-POD/1i3750/2026 dated January
30, 2026, SEBI has introduced a Special Window to facilitate the
re-lodgement of Transfer requests pertaining to Physical Shares
that were rejected or returned due to any deficiency prior to the
cut-off date of April 01, 2019. The applicability and detailed

iaj
0ty Infreet Act, 1 A, Ve FLHEL hod hon o
isﬂmrnhrgrﬂ\wmépmmp\s-rglrsnm\na!nﬂhm\ssumus13|’»“,nnhq.&..lmra¥muww e Bosuraprispect 1. wiha ret a5
“ASISW EASIS AND VTHOUT RECOURSE BASIS o s zabin o 1FLHF s e, The S5 o 0 sy
i undersgnes roughe-aucton palfrmpro ed o e weksde W anehome com
Date “Dascriptian of e immovable [ Fesarveprics |
T Setuma kit Rt s
TR TS 1 Tnh-‘: o me P 200025 Eoan Lok Tncrly
yrar_| (Ruge2s Twenty Lan Ty b race o Sl
Sl Kanls | Thvoe Toousard and sl Fot Tg':‘nfmum‘
R lProsport | Sevsy s Oy UpFroge g wuﬁ B paly
Ne- IAI01722) ™ B increase Amount wnn«mu Lakh Exiry Two Thousand
Re25060,001. Rupses oty Fou? Hurered Only)
Tueny FiveTaousans Orly) iy
s P o | Az e ST 00 it z IdJ:aF: m 591! FPrT [ e
2 Son | (Raess Ty O L oearve: 14t U o oy WA i
s e S| Nty S s Egh Socieoes s, Bak Lo, Bl Us|  Tors nciod houaan 0o
{prospaet No- s sy Seen ) gty Bt 51 B
wH513334) iatod 1 The usa O Vilags| R J609303:18" (Rupess sobgel
Bt nrmase Aot |, Dats teie Cony| Thity Sx Lakh Eihty Nis
Rs.25000.00/- (s riown s Mohan Garden, in Block L, US| Thousand Three Hundred Nine Rupﬂ LMMW
ey Fie s Gz News o1 DA Arag| o Bttt e Tousand T
hnastutg (1t S FL: Proaty ipa o Hurded Only)
e pres, Corl area G 3 are
E: )
T G | S o SR (3 ot 0 e FIPr
B | - (Rapaes g Lot (o BOA P S B W3 |t
(prospactNo- | Thaugand Four nieed snd 319 Frzsflgr Pockat D«;Ha%m O Date SA021205 Re.
Eighi Ok e D, 14
! Mwn Aﬂmb\sumu I 3o, £ SEMBAT: Pt Tk, e
ettt il S e Fiecrad By o iy | oy 5 Tt
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vide online mada only.

accompanied by Eamest Money as mentioned above. EMD amount favouring “India Shelter Finance

Limited”. The EMD amount auction. 4)

that the bid amount s not less than

i Officer
appears inadequate as 1o make It inadvisable 1o do so. 5) The prospective bidders can inspect the property on 13-03-2026
between 11.00 AM and 5.00 PMwith prio appointment.6) The person declared as a successful bidder shall immediatoly

Tesms and Condltions::

1 ] s o g
1 ka2 rat hg i oA, o9 1) 5 sswor, I Oders Nave 0 sLom e payrent o e EID pror f gareapaton. Upon,
L

after

10)TDS of 1%,
if any, shall be payable by tha ighostbidderover the highest declarod bid amunt. The paymen neds (o b deposied by the

24 H property 2 B
, . i il
horised 3
property, ifth y the 15th day. e
1o 4 [ foes, ]
ey, Corporation Ld. " conveyance: propety:
ll clai 9) fISFC, 5 0 IFLHFL
vemy/mnﬁrm the statutory and other dues like Sales/Property tax, Electricity dues, and society dues, from the respective| |6 at I ity

e above mentioned Borrowers/Mortgagors/guarantors are hereby noticed to pay the sum as mentioned in Demand Notice:
under section 13(2) with 2 on date Interest 2nd expenses before the date of Auction faiing which the property shall be
auctioned and balance dues, if any, wil be recovered with interest and X
Date: 16.02.2026 India Shelter Finance Corporation Ltd Authorised officer,
Place: HARYANA Mr. Sudhir Tomar_at Mob. No. + 91 98184 60101

1 For delais, help procedice: ard onine iy contact h E mall 10 auchon gl com,
th 18002672499 %
to the terms and uondmons incorporated i this advertisement and into the prescribed tender lorm 12) The successful 8 s 4 cal IFLHFL tollree no 30 brs 1o 18:00 hrs|
bidderlpurchaser shall bear all stamp duty, regisiration fees, and incidental expenses for getiing sale certiicate registered as o Fridy @
e Teject the bid or adjourn postp o o given (o bcee i b u which were yng
tender without reason thereof an iny prior notice. 14) atmmealFL L
Interested bidders may contact Mr. Sudhanomar at Mob, No om semsom 1“1
30 DAYS SALE NOTICE TO THE BORROWER/ GUARANTOR/ MORTGAGOR
12, AD feserves e ights i g o s of any

dispulen endar/hucion, \Mumsmumn \FLHFLmHhﬂ m

ULE ILE {1) O
The Borrower are hershy mvm o pay the sum as mmum :bﬂu? slong wih 0 e and ancilary expenses before (he dale of
TendariAuclion, fslingwtich Bie property wil be guch cner

Place : Delhi | DateSPAPRTNINANGI A SXEIESSCO"\

Sdi- Authorised Officer For IFL

of the said Special Window have been clarified in the
aforesaid SEBI Circular, which is available on the Company's
website at: http://www.saicapital.co.inshare-holders aspx

The Special Window shall remain open for a period of one year,
commencing from February 05, 2026 to February 04, 2027.
Transfer Deeds, which were lodged for transfer of Shares prior to
the deadline of April 01, 2019 and were rejected/retuned/not
attended due to defici

otherwise, can be re-lodged e!ler rechlymg the errors during the
above mentioned period.

Eligible olders may avail this and re-lodge their
request for registration of transfer by furnishing the necessary
documents to the Company's Registrar & Share Transfer Agent
(RTA), Mis. Limited at comerat
their Registered Office situated at Alankit House 4Ef2,
Jhandewalan Extension, New Delhi — 110055 or write fo the
Company for further assistance at cs@saicapital.co.in.

During this period, Securities that are re-lodged for transfer
(including those requests that are pending with the Company /
RTA, as on dale) shall be issued only in Demat mode, if all
documents are foundin crderby the RTA.  or sai Capital Limited

i Defthaice: New Delhi

Dr. Niraj Kumar Singh
Chairman & Managing Director

Date: 13.02.2026




Ve, drea 16 Bead 2026

haribhoomi.com

sftemn [EEIIGE) 2

1 | Ceisht efangd wvsr fig 3t amarsh &t
fecféra eet-aas fiere 2oft & st efus e At o~ S b Bl
aftardte ord & foro v
Gsfteeur ufeber 25
e e,

il
2027 % ferw stfers
TR S R SR B
W%mﬁw%%ﬁwﬁ
m, W
%mmammt
chigliallronll [qsmsala?nsemauﬁaﬂmﬁmmuﬁdmaﬁmﬁmamﬂmarmm]
= wfee s ¥ fer, HoTar WY & figet
TR 13 FEad, 2026 01 # m;ﬁ.ﬁ’;w WWWW’?W
ﬁ, 2006 7 A A 2200
a1 SrEE W sfteffi @Y T A e B a0 T | e :
AT YRl T b 2| i - mm&ﬁmﬁm fer ﬁﬁﬁ?ﬂ?ﬁ ggm%@£$
T = ST R T e T e fef &1 e ol srreet aft rden 2 oo forrer e s | aifofRe gt e B Uod 18R SOk TR SE IS Ao S
sk gEw A S ﬁﬁzﬁmaﬁgq}amﬁgﬁ & foscl @t Jpan & o oo ORI | e ot sl O ot Ris ot ofvan i 2wt 5 Ul arer wae
(R ), AR I RS ﬁ%ﬂl‘ﬁ A IR & FER o Uoe B B gFoicr A Bea S R B B8R Bl b N o Ie daa
4 ER ] Dl PRIE B TR | ol T bl STl fha SRINISRT  HIeh GiUT 8 | 31 1 ol ool e
(i), e (Fafey e SIS | e et v
fRug @1 3 &Rl ferm S er 3t SRR TR o g Jefiar o 81§k fore 3T e & Tt
R T ) 3 e, AT i T o R W 3 % 26 8, R A G B | @l b o G O V1 & 5 6 o7 9 8 6w 31 59
| T W Y £l
W%%& g&ﬁmﬁm%ﬁmﬁﬁﬁ fﬁi‘;nmﬁzzoomﬂﬁrg g TRl 3 et 8 o &1 uReR ey WS
SPfAA MR T e T i s i ot ol I st b G s R e sl o B
3 el 28 @ GRIA T 21 IRBR | Oficlol i 91T b St e 81 mmmﬁ;m
W a5 A ok e e Wtﬁmﬁ_ﬁwﬁwwa‘n ! 3 oIl T AT o R | A B Spe BT A 5 o oW e
S Az sTvafefd # qEE FH 3 e H faefaa g U | o 21 swrdioon & dem 0o | WEwh awiic @ B oo affn el o e pE
e ] S g 21 WWW@WW% A aﬂm:g@mﬂww A 1 5 g ¥ Sifora e < ‘.fﬁlﬂiﬁﬁﬂaﬁﬂi R wER SoT Bl S o | 9 8191 o el e by e el o 2 el
awﬁzzanmﬁw%f IE T WA I T mmﬂm-mwzmmmgw gmm@m 22 &R 3 it wEa- 8 B 634
F7T {6 78 e T e famn T
eefe weaft i, T S N GH T e e et o Rt frrmr T Hr s e
ETgheT | BRETVT ga HiEE o S Y e 31 R w # ot 1 ? i and il T T 7 G 1 ST & o Yo o dlo:- GHHOSEH2 S
7 R AT G S | T P & 7 S o7y | _ G101 BAN 515 SO EE oY 6 TG W TETHT 8 TG TUT TR || e 7o o s 5 o 2 o b GHHOS6H2 71
SRR (T SRR T (A e Senedl TEEE | geita o b e s & BeR @ o ad & fore == £ b Mmfﬁmmﬁmmmmﬂ%\wmgm
T TR A RS T TR 47 TR e A T AN A | 11 O & DR 3 62 I SRoTaic 881 So 3 49 @ T T ] A 10.04.2023 1 E T # | TEEICRR FaHEe
W’ﬁaﬁ?ﬁﬂ\'w 1613%@?1113“3? @ P G B GBI 3R 13 T B TR W 2 | Iodier ean Irfﬁla:mcnozsaﬁw ST 1, A TR oo 2.
gL By farr A EFﬁE fremorRen &5 % Hear! o frewr Bl @ for B BB T 4. o Foie T A e O o e
’% kil I 21 775 | e e e e ) 1 i A o ol R ft 11 mgwMGHHO%HZW vawaﬁﬁﬂmﬁwm
S et S ST 3 AT I st g = MW
WWWW%G@ T2 et €1 36 H s SeE mha@zomamiz%m&aammm Tjﬂ:/ﬂww’vﬂwﬁméfiﬁwm. mmammﬂamfax
foremes SR FHEH AREAAM T AT FTFAW F T A o | SRR DR 28 TS SO T IR o 8 5l i 3 e o5 TR el & oAl o ORI T IUReR | (1 S| o) ST 1 S Fova e |
otk Ul I s i i O i R iy o B ik e Koo b Gl i
%Eaﬁﬁaw%f N i Fﬁ@maﬁﬁm % P U oo 3 &1 g o e fis T A T R fon o 1 3Rl 3 R R o SR el :
% T TS Aot 31 3 ASH B I FRF B o1 2 TS foTe "geromeiEl TR Aison’ 3 et 1 TR 56 IR Fral el (
FATHTAH A T TS T T | o oo g o 8 81 A0 st oI | ) R o S et ) T 14 o .,éz;%‘zm’“ pi /Y
Ferdreft Trsmm iferdt =t o o TR 7 fUsel 196 2200 | 40 3918 SR 1 oo 3 ORI & eI Srened 3 fomior 91 31 15 B 765 SIS TR Teffe Fow &1 et S F. vAIFOA ae
o e e F e 21 T Y T B = oD U o 3 Sl o o e 21 Ao awfor 3 e A TR 8 12 851 a1 e e g1 TR o e e (FRE O o,

ol d | OZeT b D A8 A START
| il bl 3Tcich, IOl & 3

(T ale whtewe of ce gad sk )

TR R 53 g & Y Sl T EHR ﬁusmunrm‘mm _
e T h{e & o T

T | BRI IWEHR o A Gkt Ao ,fgﬁ?mm Reroraan reag

&3 7 e e o R R B BR{CHow Bl o R I

Fo 20 Ol P &0 A SRTel Ol ool Al BY bl o Tl it &

B TER Tl B oD 5321 IS S fore & Rt uioRefert 3 aff gt

i siiea

@ W T Bl Foft Tl B Bl ;

FHoR fepw &1 gt 28 g @l SR
BEINCE 3 TN 3R ot 3 forem

I Bl ekl BART Wphl S fen

fre &
Cargfe ), et it o,

Ll
N yfm v P e

| cirp srsreal@gmal com 2 §-5
wih o

i weruel fed F T g aAdt pam o R oo )
M a’:ﬁgﬁ% FE TRl § ST T AT GG 5000 BB 1729 il awgm S R mg;%m%% mmﬁﬂﬁﬁf?mm
anamqgﬁ iR TF W T WS A, AT A g Teoe B e oo ® WﬂT e e M *ﬁm““a o e o o | |1 [ For v (e e
aﬁ a 18000 PITBT Wﬁ el % for aom I
ﬁgﬁwﬁ?www il mﬁ # kil m 16000 wdd  am s wH B W gl TR AT %ﬁmg I k] swwm?;:mmm 03032026
B A F W A v ot e A (@ wem 2o 750 e e R fErai T D s
R A G 81 Al T A A G A G IR AG G W veper  aw DOUPR 80 gy gy OOM W ERDE guy i S e I
mﬁﬁwajﬁm?ﬁ%aﬁm ﬁmgﬁ:gﬁv 50 F FW 6 ﬂgj P m 15 e gﬁga@ e
T I T 8RN e A HE R0 oK
T FIT G SR o ER G A bAoA w0 dded we Wﬁmﬁg&‘;ﬁ@: B
W R T AW e b g 0o 0 s o §$|ﬁaﬁmm% B
gz;?ggﬁ#avm%ﬁ%mﬁ fmiﬁmm%mﬁmg ‘;;‘;;;;5”%;‘; e Bl T SoTe J 9029 T BT
st o iR e S ST ol s It G gl iR o -
ﬁmﬁéwﬁﬁlaww an’amg ST e HEn soq;rgiﬁgmmﬁ TS Tl &1 5P &, et K aﬁ@;{a\‘n'c@yg gﬂ@gﬁgyﬂ i
W Hem o e A A St kil L ) e
e A R WA &S wirged # feremeft '>> =T g wioft @t et # 25 & 27 wead ""“'m’i”g:::ﬁ;ﬁ““if’??:i‘fﬁ
__ o feiATSTe: T kK L G e Genaicl # TSI BV T FEIeTd e e

dFoTe | NG A B FErIfrE Jeot of

=Eiore | afamn & fiegn ak FEie 2l o &
ST B i e 5 S Tdigd dact st
2 3HfSial et er Sl e 8, St e et

& DRI Tl & el & AT, U39, STl

THIITR ot b Geteet 3 (5 IR e i A Il e Edt

o1 78 &1 FoEil o fib At i= &1 oeht e i et 3 @

DS FR! I« B e Y 3T AT B HAielol

A || D=0 8 o BRamn & 8 el | foRTR g iR Jerior 5 ey

Q # TRAR W 3ol 183 TR BT AR fe5 B 3R 1 I B

- X 3 e 1 ot 81 e 81 5 el Gl wen e W gl

25,67,467 || JeaIe & P 3t it i ORI || RaTRI01 Bl fenfefd 3 o

Tl TR e | e gR1 3R # o a1 e || B SR e, e She defor

60,816 Birg || STEBR1 3 BRI AN I8a1 &1 N fo| a5l ol bt

TR @ e || A e o et & o R fe5 oot oft v Bt e AW

qorn || T SRR 0 R 025 Rl o @ #9 W ad o g 3

6 e 25674671 oA iR | IR 81 Y || arepreses A son 7 Gl

P 60816 TS SWI &1 ot & el U UL

DRI &1 G IAcTol of SR o 5 aMoinds a1 eron ob% | afs i weal cofesel crdl ot ERRIS)

ST §oTol SMIG 31 el Bl FAgE BT TR TR BT AT FLall Bl B0 D2 IR e S el

WG 781 8, T 36 TR TR fchwaiont ol QT ot W & higd Y| e #5 of el o wat

T et 38, Ughioid SRl 3 Tt F3meT g Sto, Agrd val Ned SMBR B! &0l Fe

el o 28T oiv s ot i fefidee it amn @ uel dit 1 ieTs di Seskel B 5
it wolt g8 81 3R SRR SR 2K Fol B JHeT B oot &1

oy @t o strer S) | TETE Rrarad

TSTTeT T Tt <h e T RI9TeT ST ahl T, ST T el o IR

e erfHH adtere
e wEE % R e

F 1, ) e e
bt

mﬁﬁwﬁwé’r%\
SR Aed T F
AT T EITEE T
qSq g si dere
m%ﬁmaﬂa’ﬁrtﬁﬁ

TS T S T
T F| S, AT T
ﬁﬁﬁﬂwnmﬁwﬁaaﬁsf
wwf@ﬂﬁﬁﬁznﬁ%\
T FW & &
i worelt, e,
mrﬁ,%trug@ﬁ\i’rmm
wﬁwﬁﬁﬂ%%\ﬁ@
TS TR % e
& SR 379 ST % et
e, o Frdsdis %
wg‘@g@\ﬁwaﬂ%fﬂ
FHFTEE, T Y o
e H us dR W e
TR A FAE

T o B
Tt & R SR

E B é g
=i ez ot BT TS e, R
:3i ai I A 7% & e A9 T ww,«mm—rmhzm# R 36 W TR
ST ) e, e A s O S o e e g e

dETe| WUE e fae @
e T F T | T 23 W
27 e F e e wRamT Fen
fewe & g Tenen & e §
T feawia W wEE 2026 F
S fepn St sfemn & wfag
it e fife 3 e e wepht
o 7 ATEH & e T g s
TR % S S e i e
IO 1 S | BFTon o e O

TEIETR U g

ST T

7 S T BT aaE 98 |
TR 2 U e TR
TeEd S €, S ()

Eiciicock g
__ <femtsmrarer

AT B AfeH BT I 39t A
fears a1 oreT &, w1 el & fere
oo 3 st sRAT 3 diotal 3
T A IoT! & &G & BN
3 Rl focl # gt Sl @ Tal
Blol o8 &1 e €1 SHTen I el

T 3 &g s 3 aiefich 3
afera @sf 31 aripet i ot
@ w6 B, d I W e
Rl & J= ard =R 8
FoIB1 B G of i 30 Wl A
UGl S o Bl HID
ST Ul B Joft It
de st 81 Siefe ol Jere
TEC! & oI ol et AT B
B 5 e 3 oft 5% &3 2w
B GO GO TR B
 afen S & 8 1gpet et
e 3Rt 3 fory w3 e
FeacTl o e ot e o 21

(1) izt Temis Az fafe Rl Gl e A
mm’—ﬂmmﬁm e i M 3. A “W.m.m"‘lg..m 0
A 79 T s %, A 7230215031 A
7 e SR Grfr | [ e e ot o
i T (i, | SRR i
I T H A 81 T e R v;mnm;mm(mﬂ) |
=0 T e | W R T e -
W ST F 9 W ’m}ﬁm e 26, = 10725841 Jﬂ%
reIfa B R, o e e | | AR | CRg e
WETE T, W%ﬁﬁ,iﬁﬁlﬁﬁw‘l - -
1 it f ST B1 S ol R iy W f e )
mmﬁwr@@w ;ﬂl;v‘:::ﬂ:-ﬁ.w 105,28, 72288481480 | siforfiwey sl & wel e e - Awe-g, wvafi Ak wefei, g,
STHTR o v | TR e S B e
ST T TR A W ol | | | e e | By SR
B wE T e e e
e 8 . ok e T S
oﬂ' P %%ﬂ 7 o=t i T ¥ f T T A
| HeTee At e e 10 9t g;m%;;"’ ’;,;ﬂv'gwﬂg“ = e, Yo et i SR 0n

HHEF 6 79 T S e | | e

x‘mhﬂliw!m

£eleg ek

I ) & g e 30 S 035 ) § WS R

)

4
R %Wﬁnw@mm%‘?

S s e, A o8

AW seorane -

it S, 3 S A e

The Market Committee Uchana online cleanliness tender for the following works from the

Kabarchha & Dhankhari only Wheat
Season

of Rs 2 lacs (i
able

refund-

sr. Name of work Estimated | Earnest Money Tender | E-Service | Beginning | Tender | Period
No. Cost Documents | Fees (Rs) | closing | Opening
(in Rs.) Fee (in Rs) online Bid | Dated
1. | Extension Mandi, Old Grain Market | monthly limit| 8038/- or 12,075/~ 2000/ 180/~ 13-02-2026 | 19.02.202601-03-2026
& TMC Mandi Market Uchana and | of expend- | as per govt. instruc- (0300PM) |(02:00 PM)| 1o
cleaning of Sewer and tollels within | iture in Rs. tion | 3000-2026
Extension Mand, Old Grain Markel | 86,250/- and EMD for 19.02.2026
& TMC Mandi Market Uchana and | tender limit | Cooperative labour (01:00 PM)
cleaning & sweeping of the service | for cleaning and construction
roads on back side of Extension | work in Rs. societies of
Mandi, Old Grain Market 8 TMC 6037500~ Rs.25000/- or 1%
Mandi Market Uchana, Markel | (01.3.2026 | whichever less and
Committee, Uchana Main Office, | to 30.9.2026 other than
Kisan Suchna Kender Office (TMC Cooperative labour
Mandi), Additional New Grain and construction
Market Uchana Kalan & Sub Yard societies EMD 2%
Chhattar (Paddy & Wheat Season) of tender amount
Purchase Centre Ghoghrian, subject to a ceiling

For details please visit our website:- https://etenders.hry.nic.in
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Joined by Rao Inderjit, Saini hails Nuh’s
‘resilient’ people, unveils I47cr works

Manvir.s:
@timesofindia.com

Chandigarh: Haryana chief
minister Nayab Saini add-
ressed a rally in Nuh on Sun-
day, where he said that there-
gion is “known across the
state for its hardworking,
self-respecting and resilient
people.” He was accompani-
ed by Union minister Rao In-
derjit Singh. Notably, the
BJP is struggling to expand
inminority-dominatedareas
of Mewat district.

“The soil of Mewat alwa-
ys upheld the traditions of
courage, sacrifice and digni-
ty. From the First War of In-
dependence in 1857 to the co-
untry’s eventual freedom,
the contribution of the peo-
ple of this region remains et-
ched in golden letters in hi:
tory,” Sainisaid.

Prior to the rally, the chi-
ef minister inaugurated and
laid foundation stones for 16
development projects worth
Rs 47.36 crore. These inclu-
ded the inauguration of 11
projects at a cost of Rs 2lcro-
re, and 5 projects at a cost of

CM Nayab Saini performs rituals
on the occasion of Mahashivratri
at Nalheshwar Mahadev Temple
in Nuh on Sunday

Rs 25cr. Saini said the over-
whelming turnout at the ral-
lyisproof of people’sdeepfa-
ith in the BJP govt’s intent,
policies and welfare initiati-
ves. It is this trust, he said,
that gave the Bharatiya Jana-
ta Party the opportunity to
serve Haryana for a third
consecutive term. He assu-

red thatnostone would be left
unturned in ensuring rapid
and inclusive development
of theregion.

Highlighting progress in
the Sohnaassembly constitu-
ency, he said that during the
past 11 years, 62 chief mini-
ster announcements were
made for the area. Of these,
49 were completed and 13 are
under progress.

He further said that over
thelast1lyears, Rs1,515 crore
was spent on development
works in the Sohna constitu-
ency. In comparison, only Rs
222 crore was spent during
the 10-year tenure of the pre-
vious Congress govt. Besides
this, between 2014 and 2024,
the Public Works Depart-
mentspentRs285croreonde-
velopment works in the Soh-
na area. Since 2024, an addi-
tional Rs 5.70 crore was
spent, while projects worth
Rs 407 crore are in the pipeli-
ne. Referring to the Sankalp
Patra-2024, the chief mini-
ster said the govt fulfilled 60
out of 217 Sankalps within 1
year of the Assembly elec-
tions, while work is under-

way on 157 Sankalps. He also
informed that the Haryana
Assembly Budget Session
willbegin on Feb 20.

“Under the Ayushman
Bharat-Chirayu Yojana, aro-
und 26 lakh patients received
free treatment worth Rs 4,126
crore. Free dialysis services
started in all govt hospitals
and medical colleges for kid-
ney patients. On Feb 11, Day
Care Cancer Centres were in-
augurated in 17 districts, ta-
king the total to 22 districts
offering easier access to can-
cer treatment,” the CM said.

Speakingon the occasion,
Union minister Rao Inderjit
Singh thanked the chief mi-
nister for projects worth over
Rs47crore. Hesaid that since
2014, both the Centre and Sta-
tegovts worked intandem for
Haryana’s development,
especially in infrastructure.
Referring to the Haryana Or-
bital Rail Corridor, hesaidits
completion would  signifi-
cantly benefit the Tauru
area. He requested repairs to
the KMP Expressway and so-
ught Gurugram-like deve-
lopment works for Tauru.

NGT’s stay on desilting of
n Gurdaspur villages
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‘Tendering
Proceedings
Will Go O’

IPSingh@timesofindia.com

Jalandhar: The National
Green Tribunal has stayed the
desilting of the Ravi in Gur-
chak, Gunia and other villa-
ges of Gurdaspur district till
theleave of the tribunal, even
as the tender proceedings will
proceed.

The panchayat of Galhri
village in Gurdaspur had mo-
ved NGT against the tender
and auction notices issued on
Dec19,and Jan2,3and 5 by the
mines and geology wing of
Punjab’s water resources de-
partment for desilting and re-
moval of riverbed material.
The bench of NGT chairper-
son Prakash Shrivastava and
expert member A Senthil Vel
on Saturday ordered that the

The panchayat of Galhri village had moed NGT against the tender and

auction notices for desilting and removal of riverbed material

desilting would not be com-
mence without the leave of
the tribunal. The counsel for
the applicant, advocate Nat-
tasha Garg, submitted that
since dredging and desilting
was for commercial purpose,
requisite environmental clea-
rances were required.

The NGT order noted that
the counsel produced a copy
of the compliance report by
way of affidavit filed by addi-
tional chief secretary, mines
and geolo],y, Punjab, whichsa-
id: T with

the state has enacted the Pun-
jab Regulation of Crusher
Units, Stockists and Retailers
Act, 2025 and notified the Pun-
jab State Minor Minerals
(Amendment) Policy, 2025.
This act and policy introduce
amodern, technology-driven,
accountable system for moni-
toringminingand crusher-re-
lated activities.

These reforms represent a
significant departure from
the Mining Policy 2023,
strengthening transparen

oriag, il .

the dlrecuons of this Hon'ble
Tribunal, it is submitted that

"The department of water
sources, Punjab, has identi

ed 85 de-silting sites in the sta-
te of which 36 de-silting sites
comprising 3,19,46,482 sq feet
area and 25,55,05,547 cubic fe-
et of material, are being auc-
tioned. Thisde-silted material
shall open one more legal so-
urce for sale and processing
of minor minerals in the open
market,” the affidavit said.
Referring to this affidavit, the
counsel submitted that dred-
ging and desilting was for
commercial purpose. She re-
ferred to the volume of work
and royalty amount mentio-
ned therein in support of the
plea that desilting was for
commercial purpose.

Counsel for the applicant
submitted that the petitioner
was a gram panchayat of
Galhri village, which was lo-
cated at the downstream and
onaccountof impugned desil-
ting work, lands of the villa-
gers of the applicant and
gram panchayat would be af-
fected. The bench issued noti-
ce to the respondents, while
posting the matter for May 14.

Row over ‘traitor’ remark: RaGa-Bittu slugfest fails to get traction among Sikhs

IP.Singh@timesofindia.com

Jalandhar: The Sikhs wat-
ched the recent bitter debate
around them between the BJP
and the Congress dispassio-
nately as both political outfits
projected themselves as the
benefactors of community.
There is little outrage
among Sikhs, who are not
aligned with BJP. However,
the Sikhs offer no overwhel-
ming support for the Cong-
ress either; instead, many pe-
ople from the community re-
called its bloodied history

with the Sikhs.

The debate started after a
brief exchange between Lok
Sabha leader of opposition
Rahul Gandhi and Union mi-
nister of state Ravneet Bittu
during the Parliament ses-
sion where the Congress lea-
der called the latter a “trai-
tor”. The BJP alleged that Ra-

RAVNEET BITTU D|

RAWS CRITICISM

midthis debate, on February 7, Bittu visited the BJP office
in Amritsar and posted on his social accounts a picture of
paymg tributes to the Iate party MLA Harbans Lal Khanna.

f Sikh netizens

on Xand Facebook,who pumted outKhanna sactlons |nthe

early 1980s,

march |nAmr|tsar|n May 1981to caunterthedemandfora

hul'sremark d at hi
Sikh identity and reflected
the Congress's anti-Sikh
mindset.

Initially, BJP leaders cal-
led Rahul’s remark a slur on
the entire Sikh community.

andfor the city

status of aholy city.

The party mounted a strong
attack on the Congress while
recalling the Grand Old Par-
ty's “bloody” past with the

the

Sikhs, especially the massa-
cre of Nov 1984. Prime Mini.
ster Narendra Modi, while
speaking in the Rajya Sabha,

said, “This was an insult toall
Sikhs and it was an expres-
sion of deep hatred of Cong
ress for the Sikh communi-
ty...”

karjun Kharge said their par-
ty respected the Sikh religion
and made Manmohan Singh
finance minister and PM twi-
ce, but Modi ran a “false pro-

The Congress countered paganda” against him to
bysayingRahul'sremarkwas ~ wresthis chair.
simply aimed at Bittu’s betra- Looking at the Sikh social
yalof thepartyandnotaimed media space, or reactions
at the Sikh ityorhis  from groups or

identity. “RSS does not ack-
nowledge the existence of
Sikhs, " alleged Congress Wor-
king Committee permanent
invitee Gurdeep Singh Sap-

al.
Congress president Malli-

activists, it appeared that the
larger community watched
the whole episode from a dis-
tance and dispassionately.
They joined neither side.
Several Sikh activists and
netizens mentioned late PM

Indira Gandhi and Rajiv
Gandhi, under whose watch
tumultuous events of 1984 to-
ok place, and the late Punjab
chief minister Beant Singh in
the same line, while mentio-
ning serious human rights
violationsand forced disappe-
arances during the latter’s re-
gime in Punjab.

The unpopularity of the
Congress among Sikhs after
Beant's period could be gau-
ged from the fact that the
Congress won just two out of
13 Lok Sabhaseats in1996, just
14outof atotal 117 seats in the

Punjab assembly elections of
1997, and did not win even a
singleseatin the parliamenta-
1y elections of 1998.
Italsocameout inthe past,
‘which explains the communi-
ty's distance from the current
debate, that if Sikhs had bit-
ter experience with the Cong-
ress, they are apprehensive
about the BJP. This became
evident during the 2024 parli-
amentary elections, when
Sikh voters shifted to the
Congress in counter-polarisa-
tion, as they felt that it could
defeat the saffron party.
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